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For the Applicant ..... Shri Anis Suhrawardy,
C;ounsei.

For the Respondents Shri P.S .Alahendru,Counsel

The prayer contained in the Misc.Petition

Mo.1691/89 is that the applicant may be allowed to

withdraw the Original Application No.169/86 as the
/

respondents have given him the necessary reliefs.

'In view of this, the Original Application is dismissed

as withdrav/n. Misc. Petition is disposed of accordingly.
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